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[SHRI S. K. T. RAMACHANDRAN] 

Members. I have to make a special mention. 
Why are yon obstructing that ? Please 
accommodate.  (Interruptions). 

THE DEPUTY CHAIRMAN : Mr. Jacob 
has not come back. 

SHRI DIP EN GHOSH: He will not cow. 
back. 

SHRI NE. B ALAR AM : He is in a 
difficult position. 

SHRI S. JAIPAL REDDY : Let the House 
be adjourned until he comes back. 

(Interruptions). 

THE DEPUTY CHAIRMAN : No, no, why 
should we adjourn the House ? (Interruptions). 

I do not understand the Members getting 
agitated when I am not adjourning the House. 
They say many things, but you don't have to 
react until and unless I take action on it. 
(Interruptions). Take your seat. Please be 
calm. When you speak, then they react to it. I 
am not doing anything, I am not adjourning the 
House. I am not working under the influence 
of anybody. I will do it with 
mv

own mind. Do not worry.  
You may or may not. 

SHRI S. JAIPAL REDDY : What is this ? 
We cannot be a party to this. 

THE DEPUTY CHAIRMAN : Malavi-yaji, 
will you please speak ? (Interruptions) . Mr. 
Swamy, will you please speak ? 

SHRI S. IAIPAL REDDY: Looking to the 
insensible and irresponsible attitude of the 
Government we are staging a walk out. 

[At this stage some hon. Members left the 

Chamber] 

SHRI N.E. BALARAM : We have also 
been requesting the Government but nobody is 
ftoing to reply. We are also staging a walk out. 

[At this Wage some hon. Members left the 

Chamber] 

SHRI MENTAY PADMANABHAM : We 
are also walking out in protest against the 
irresponsible attitude of the Government. 

[At this stage some hon. Members left the 

Chamber] 
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THE DEPUTY CHAIRMAN : Now you 
must trust Jacob Sahib. 

SHRI SUBRAMANIAN SWAMY (Uttar 
Pradesh) : When is he going to make the 
statement? Will it be after my special mention 
? 

THE   DEPUTY     CHAIRMAN:     Mr. 

Swamy, your number is 13. I cannot call you 
before everybody else.  (Interruptions). 

SHRI V. NARAYANASAMY (Pondi-
cherry) : Everybody walked out. Why are 
they coming back ? 

THE DEPUTY CHAIRMAN : Now, will 
there be any peace in the House as the 
Finance Minister has come ? 

Mr. Finance Minister, there was a lot of 
agitation in the House in the morning and 
now also, and the Members feel that there are 
certain matters which are agitating their mind, 
which appeared in the newspaper and they 
would like you to react now or whenever you 
like. 

THE MINISTER OF FINANCE (SHRI 
MANMOHAN SINGH : Madam, I must 
apologise to you and through you to the 
House that I had to go away after the voting 
on the Constitution Amendment Bill. I was 
not aware that this matter was coming up. I 
had a Cabinet meeting which was already on 
and, therefore, that was the reason why I went 
away. 

 

SHRI MENTAY PADMANABHAM : 
(Andhra Pradesh) : Mr. Jacob said that he had 
informed the Finance Minister, 
(Interruptions). 

THE DEPUTY CHAIRMAN : No, no, 
this is not the way. I will not permit. You 
are not allowing me to speak. Please sit 
down. This is not the way. (Interruptions). 

It is very unfortunate. (Interruptions). Just 
a minute. It is very unfortunate ---------  

 

SHRI MENTAY PADMANABHAM : The 
Finance Minister says that he is not aware. 

THE DEPUTY CHAIRMAN : He did not 
say that. You did not hear him correctly. I can 
repeat every word of what he said. I will 
repeat it myself. He says that he was not 
aware .... (Interruptions). Do not worry. 
(Interruptions). You should not accuse Mr. 
Jacob. No. I heard the Finance Minister. 
(Interruptoins). Please Mr. Ahluwalia, please 
sit down. (Interruptions). I say, you keep 
quiet, you do not understand what is going on. 
So, you please sit down. What the Finance 
Minister exactly said that he was not aware 
that this matter will be taken up now and that 
is the exact word and he is not saying that he 
was not aware that Mr. Jacob did not tell him. 
Do not put allegation on Mr. Jacob. 

SHRI SUBRAMANIAN SWAMY : And 
he is not poor Mr. Jacob, he is quite rich Mr. 
Jacob. 

THE DEPUTY CHAIRMAN : I do not 
know anything about that. He has not shared 
anything with me, not even a dinner.  How 
much do I protect him ? 

SHRI MANMOHAN SINGH : Both the 
hon. Leader of the House and Mr. Jacob have 
informed me about the concern that has been 
expressed in this House. I will collect all the 
information and I will come back to the House 
as soon as I have that information. 

THE DEPUTY CHAIRMAN : Now that 
matter is over. 

THE LEADER OF THE OPPOSITION 
(SHRI  S.   JAIPAL  REDDY) :   Will  the 
Finance Minister collect that information 
by tomorrow ? I request the Finance 
Minister personally. Hon. Finance Minister, 
will you kindly make a statement tomor 
row ? You kindly make the statement 
tomorrow.  
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SHRI MANMOHAN SINGH : I must 
plead that I have today the Appropriation BilI. 
Tomorrow I have the Finance Bil!. I have a 
lot of work. As soon as I have the 
information, I would come back to the House. 
I have just left the Cabinet meeting. I seek 
your permission to go back. 

THE DEPUTY CHAIRMAN : Yes. Mr. 
Finance Minister,  you can leave now. 
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